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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
CRIM NAL APPEAL NQ(s). 78 OF 2005

STATE OF RAJASTHAN Appel I ant (s)
VERSUS
PARMANAND AND ANR. Respondent ( s)

(Wth appl n(s) for exenption fromfiling OT.)

Date: 05/02/2014 This Appeal was called on for hearing today.

CORAM :
HON BLE MRS. JUSTI CE RANJANA PRAKASH DESAI
HON BLE MR JUSTI CE MADAN B. LOKUR

For Appell ant(s)
M. Intiaz Ahmed, Adv.
Ms. Naghrma Intiaz, Adv.
M. MIlind Kunmar, Adv.

For Respondent (s)
Ms. Ni dhi, Adv. (SCLSC)

UPON hearing counsel the Court made the follow ng
ORDER

List the matter after one week.
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